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UNSTARRED QUESTION NO. 3581
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Merger of Banks
3581. SHRISANTOSHKUMAR: DR.RATNADE (NAG):
SHRIMANOJTIWARI: ADV.M.UDHAYAKUMAR:
SHRIHARIOM PANDAY:

Willthe Ministerof FINANCEDbe pleased to state:

() whether his Ministry has any proposal to merge the Government banks intc
four/fivebig banksin near future;

(b) if so, the detailsthereofand if not, the reasonstherefor;

() the manner in which this initiativewill help to grow the bankingsector of the
countryand

(d) whetherthe Governmentis also consideringto privatisesome of the publicsector
banksas the Governmentis unableto recapitalisethem and if so, the detailsthereof?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIVPRATAPSHUKLA)

(a) to (c): The Banking Companies(Acquisitionand Transfer of Undertakings)Acts of
1970 and 1980 provide that the Central Government,in consultationwith the Reserve
Bank of India, may make a scheme, inser alia, for the amalgamationof any nationalise«
bank with any other nationalisedbank or any other bankinginstitution.With a view to
facilitate consolidationamong the nationalisedbanks to create strong and competitiv:
banks, Governmenthas putin place an AlternativeMechanismas an approvalframewor]
for proposals to amalgamate public sector banks. No proposal is presentlybefore the
AlternativeMechanismfor its consideration.

(d): Governmenthas announcedand commencedrecapitalisationof PublicSector Banks
(PSBs) to the tune of Rs. 2,11,000 crore over the currentand next financialyears.It was
stated in the budget speech for UnionBudget 2016-17 that the process of transformatio:
of IDBI Bank has startedand that Governmentwilltake it forwardand also considerthe
optionof reducingits stake to below50%.



